IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF SEPTEMBER 2024

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE
ROOM REGISTRATIO RESPONDENT NAME E
N

NUMBER ID
PROCESS

1 |SH. SANJEEV KUMAR AGGARWAL,ICENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

2 |SH. RAJESH KUMAR GOEL,/CENTRAL [|NIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

I3 [SH. ILLA RAWAT, DISTRICTICENTRAL [NIL
WUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

[MS  ANIL KUMAR  SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

=

I5 [SH. UMED SINGH GREWALCENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05

6 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL [NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

7 [SH. MUKESH KUMAR GUPTA/CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-07

8 [|SH. AMIT KUMAR, DISTRICTICENTRAL [|NIL
WUDGE, COMMERCIAL COURT-08

9 [SH. DEEPAK GARG, DISTRICTCENTRAL [NIL
WUDGE, COMMERCIAL COURT-09

1o |SH. AJAY PANDEY, DISTRICTICENTRAL 307 CIVIL [EXECUTIO | 22-08-2024 [KENT INDUSTRIES VS [A SANGH{ 9953413632 11-09-2024
WUDGE, COMMERCIAL COURT [THE RED FOX CABLES
(COMM.)/35| [ENTERPRISES
7/2024
JADV.RITA.
ISANGHAV
I@GMAIL.

ICOM




COURT
ROOM

CASE TYPE

CASE NO.

DATE

REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE

MOBILE
NUMBER

OF]

E EMAILELECTRONIC

ID SERVICE OF
PROCESS

307 MISC 06-07-2024 |ICANARA BANKVS MS ANUJ 9999490798 27-09-2024
IDJ/421/202 IMAMTA AND ANR IAGGARW
4 AL
JADVCATE
IANUJAGG
IARWAL@Y]|
JAHOO.CO
M
11 |[SH. SANJAY SHARMA, DISTRICTICENTRAL [COURT [|OMP (I) (COMM) [OMP (Df24-04-2024 [HDFC BANK LTD VS DAANISH 9811452022 104.09.2024
WUDGE, COMMERCIAL COURT IJROOM (COMM.)/35| IBHOLA
310 8/2024
JANISH_B
[HOLA17@
[YAHOO.CO|
M
ICOURT |OMP (I) (COMM) [OMP (Dfe5-07-2024 IAXIS BANK LTD VS ISUNITA SI| 9871040589 104.09.2024
[ROOM (COMM.)/73] TPIN BHARDWAJ
10 6/2024
[INDOLEXL/
AW@GMA
[L.COM
ICOURT [CS (COMM) ICS 03-04-2023 IM/S KANCHAN FASHIQSUBHAS CHANDRA 5.09.2024
[ROOM (COMM)/58
10 [2/2023
ICOURT [CS (COMM) ICS 24-08-2024 IMOHD FAHIM VS M/S (R. B. 9810822162 5.00.2024
[ROOM (COMM)/91 ISINGH
310 6/2024
JADVOCAT
[ERBSING
[H1962@G
AIL.COM
ICOURT [CS (COMM) ICS 04/09/24SYNMEDICS LABORAT(SHIVEND (9953394364 9.09.2024
[ROOM (COMM)/96 RA
310 2/2024 [PRATAP
ISINGH
ISHIVEND
IRA@THEA|
ICMECO.C
M
ICOURT |OMP (I) (COMM) |OMP (I)}31-07-2024 [TATA CAPITAL LTD. VS|ANISH BH 9811452022 10.09.2024
[ROOM (COMM.)/78
310 8/2024
JANISH_B
[HOLA17@
'AHOO.CO|
ICOURT [CS (COMM) ICS 29-08-2024 VISHAL SEHGAL VS RUKARANPR|9899604908 12.09.2024
[ROOM (COMM)/93 [EET
1310 1/2024 [SINGH
[KARANSA
[TRON50@
IGMAIL.CO
M
ICOURT |OMP (I) (COMM) |OMP 11-07-2022 [OMKAR SINGH AND ANRAJ KUMA 9871698896 12.09.2024
IROOM (COMM.)/9
1310 13/2022
RAJKUMA
RAD818@
IGMAIL.CO
M
ICOURT [OMP (I) (COMM) [OMP (I)}30-08-2024 [[DFC FIRST BANK LTD JOGINDE | 9810315334 [23.09.2024
IROOM (COMM.)/87 R
310 13/2024 [SUKHIJA(
P,
PUSJURIS
[@GMAIL.C|
M




COURT
ROOM

CASE TYPE

CASENO. DATE

REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

MOBILE E EMAILELECTRONIC

NUMBER ID SERVICE OF
PROCESS

ICS (COMM) ICS 07-04-2022 [SEEMA BHALOTIA VS NANANT RA99999421467| [25.09.2024
IJROOM (COMM)/10
1310 133/2022
JANANTYA
IDAV555@
IGMAIL.CO
M
ICOURT [CS (COMM) ICS 19-09-2024 [PRAMOD DASS KHANNANMOL K4 9811166800 [26.09.2024
IJROOM (COMM)/10
10 K4/2024
[KAPURASS|
JOCIATES2
35@GMAT
IL.COM
ICOURT [CS (COMM) ICS 09-09-2024 IM/S AMEREX PVT. LTDRAJESH B] 9811331125 0.09.2024
IROOM (COMM)/98
10 8/2024
[RBHATIA_|
JADVOCAT
[E@YAHOO|
.CO.IN
ICOURT MP (I) (COMM) MP (I}09-09-2024 [[DFC FIRST BANK LTD JOGINDEH 9810315334 [30.09.2024
[ROOM (COMM.)/95|
10 /2024
PUSJURIS
(@GMAIL.C|
IOM
ICOURT |OMP (I) (COMM) [OMP (D[31-08-2024 [[DFC FIRST BANK LTD JOGINDE | 9810315334 0.09.2024
[ROOM (COMM.)/8 R
310 80/2024 [SUKHIJA(
P,
JUSJURIS
[@GMAIL.C|
M
ICOURT |OMP (I) (COMM) [OMP (Dj19-03-2024 [HDFC BANK VS ALOK SIANISH 9811452022 0.09.2024
IROOM (COMM.)/2 [BHOLA
310 l1/2024
JANISH_B
[HOLA17@
[YAHOO.CO|
ICOURT _ [CS (COMM) Ics 05-00-2024  |PUNJAB NATIONAL BA[VISHWAS | 9811136731 30.00.2024
JROOM (COMM)/96 [RANJAN
310 8/2024 [KUMAR
ISHWAR
JANJAN71
@YAHOO.
ICOM
ICOURT [OMP (I) (COMM) |OMP (I)}31-08-2024 [[DFC FIRST BANK LTD JOGINDE | 9810315334 0.09.2024
JROOM (COMM.)/8 R
1310 81/2024 [SUKHIJA(
P,
PUSJURIS
[@GMAIL.C|
JOM
ICOURT [OMP (I) (COMM) [OMP (Djo7-09-2024 [HDFC BANK LTD VS KUANISH 9811452022 30.09.2024
[ROOM (COMM.)/9 [BHOLA
310 K3/2024
JANISH_B
HOLA17@
[YAHOO.CO|
M
h2 [SH. RAVINDER BEDI, DISTRICTICENTRAL 401CS COMM 933/2024  [30.08.2024 IS P KANUGO V/S ISARTHAK |9810133604 03.09.2024
WUDGE, COMMERCIAL COURT [ECOSURE [KATYAYE
[PULPMODLING N
[TECHNOLOGIES LTD.
[TRIDENTL
AW@HOT
IMAIL.COM




COURT
ROOM

CASE TYPE

CASE NO.

OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
MOBILE E EMAILELECTRONIC
NUMBER ID SERVICE OF

10 RESPONDENT NAME E

PROCESS

401CS COMM 938/2024  [30.08.2024 IARIHANT INAMAN 1S|9711156516 [07.09.2024
[ENTERPRISES V/S RCC|
[[NFRA VENTURES LTD
IAND ORS
IADVNAMA
INISSRANT
[@GMAIL.C|
M
4010MP (I) COMM  [910/2024  [05.09.2024 [[DFC FIRST BANK LTD JRAHUL  [9205511796 [12.09.2024
IKASHYAP
[LEXPACIF
[Co3@GM
JAIL.COM
401CS COMM 992/2024  [10.09.2024 [PUNJAB NATIONAL OHIT (8800792205 18.09.2024
IBANK V/S IQRA [RAJ
ISAMAR
IMOHITRA
PAADVOC
IATE@GMA|
[L.COM
401CS COMM 961/2024  [04.09.2024 [M/S SRI NARAYAN MANU 9810226947 [7.09.2024
[MERCANTILES PVT  [MINOCHA|
[LTD V/S MITCO
IMARBLE & GRANITE P
[LTD
ZESTLAW/
38 @GMAI
IL.COM
4010MP (I) COMM 897/2024  [02.09.2024 [[DFC BANK V/S RIHANPJOGINDE (9810315334 [25.0.2024
[KAMRUDDEEN
[SUKHIJA
JUSJURIS
[@GMAIL.C|
M
401CS COMM 1033/2024 [18.09.2024 [NAVEEN [9911551199 0.09.2024
[BHARDW
I} PROMILLA|
@PRAMIL
A
[TRADERS
v/
IMANGAL
ISWEETS &
RS
401CS COMM 1032/2024 [18.09.2024 IM/S CAPITAL PLASTIC [K.K. 9810673660 30.09.2024
[HOUSE V/S M/S ISINGH
[PIONEER POLYPLAST
JADVKKSIN]
IGH@GMATI
IL.COM
4010OMP (I) COMM 898/2024 [02.09.2024 [HDFC BANK V/S SONU JOGINDE (9810315334 [21.09.2024
ICHAUDHARY
ISUKHIJA
PUSJURIS
[@GMAIL.C|
JOM
4010OMP (I) COMM 899/2024 [02.09.2024 [[DFC BANK V/S PVOGINDE 9810315334 [21.09.2024
[RANJAN KUMAR R
ISUKHIJA
PUSJURIS
[@GMAIL.C|
oM
[CS COMM 994/2024  [10.09.2024 IM/S PATANJALI ISHYAM KU9999154100 18.09.2024
[PARIVAHAN P LTD V/S
M/S SPG CONSUMER
[PRODUCT PVT. LTD &
ORS
ISHYAMKU
IMAR@ALT)
[NDIALEG
JAL.COM



mailto:PROMILLA@PRAMILA

COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE OF
PROCESS

13 [SH. M.K NAGPAL, DISTRIC
WUDGE, COMMERCIAL COURT

14 [SH. ASHUTOSH KUMAR, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)

5 [MS. HEMANI MALHOTRA,WEST CS COMM ICS COMM| 24-07-2024 [PANKAJ JAIN VS RAHUL [9871039547] 06.09.2024
IDISTRICT JUDGE (COMMERCIAL 635/2024 [KRISHAN PAL VERMA
ICOURT)-02
IDJAIN5857]
[@GMAIL.C|
JOM
CSCOMM ICS 03-08-2024 f[UDHALWAL VS SUNIT NITIN (9873193742 17.09.2024
ICOMM674/ SHARMA
2024
JOCEAN.LA
S@GMAI
. COM
CS COMM ICS 20-07-2024 KROWN REALTORS [MUKESH | 8750391412 02.09.2024
ICOMMO646/ AND DEVELOPERS VS | AGGARW
2024 DHARMINDER SINGH AL
AHLUWALIA
[THEJURA
ILSOJUTIO
INS(CL.}G
AIL.COM
16 [SH. DIG VIJAY SINGH, DISTRICT\WEST ICOMMERCIAL _ |CS (COMM)27-06-2024  |ADREM INDIA PVT,/SAMEER [9871334499 B0-08-2024
WUDGE (COMMERCIAL COURT)-03 539/24 [LTD [TRIPATHI
/S
[RAJIV LOHIA
INOT
ENTION
[ED
[COMMERCIAL __ [CS (COMM)o8-02-2024 _ |M/S MARWAHRAHUL _ [881159980 b2-07-2024
125/24 [PRINTERS ISABRWAL|
/S
IM/S NARANG CARD|
IGALLERY
ILITIGATIO
IN@SABAR
'ALASSO
CTATES.CO|
M

17 [SH. SANJAY JINDAL, DISTRICTWEST INTL
WUDGE (COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT JUDGEWEST INTL
((COMMERCIAL COURT)
19 |[SH. NARESH KUMAR MALHOTRA,WEST INIL

IDISTRICT JUDGE (COMMERCIAL|
ICOURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE OF
PROCESS

ISH. ANURAG SAIN, DISTRI
WUDGE (COMMERCIAL COURT)-01
21 [SH. VIDYA PRAKASH, DISTRICTINEW DELHI 25 OMP (COMM.) (92 /2023 13.07.2023 |M/S OMNIPLAST PVT. SH. 9811124212
WUDGE (COMMERCIAL COURT) LTD. VS M/S HIL AVINASH
INDIA LTD. KUMAR
TRIVEDI
.09.2024
CS(COMM.) 155/ 2024 19.02.2024 ASHWANI KUMAR SH. 9873673124
SOLE PROP OF SUDH [TEJVEER
GARHWAL PANEER | SINGH
NIRMATA SINGH VS
BON VIVANT
LIFESTYLE PRIVATE
LTD THROUGH ITS
DIRECTOR SUVEET
KALRA
7.09.2024
CS(COMM.) 462 /2024 29.05.2024 | NORTHERN SPIRITS |ANNANYA| 9999714826
LIMITED VS DELHI | GHOSH
STATE INDUSTRIAL
AND
INFRASTRUCTURE
DEVELOPMENT
CORPORATION
7.09.2024
EX (COMM.) [23/2024 20.02.2024 M/S PRUDENT SEA SH. 9899893689
AND AIR SERVICES SHREY
PVT VS MANISH GOEL|KAUSHAL)|
12.09.2024
CS(COMM.) |553 /2024 15.07.2024 BAJRANG LAL SH. PREM| 9810476003
PROPRIETOR OF M/S | CHANDR
[P S MOULDING VS M/S| AJHA
[TDI INFRACORP INDIA|
LTD
12.00.2024
CS(COMM.) [347/ 2024 07.06.2023 PRAYAG POLYTECH SH. 9990605966
PRIVATE LIMITED VS |ABHIMAN|
HARI OM UDYOG AND|YU GARG
ORS.
18.09.2024
CS(COMM.) [598 /2024 27.07.2024 P C BANGUR SH. 9999877470
MINERALS LIMITED | SHUBHA
VS RAMESH CHAN M
AND OTHERE AGARWA
L
10.00.2024
CS(COMM.) [20 /2023 15.01.2023 [MR. MOHD IRSHAD VS| MR. 9810456889
AL DUA FOOD HIMAL
PROCESSING PVT. LTD| AKHTAR
10.09.2024
CS(COMM.) |518 /2024 04.07.2024 |[PEARL APPARTMENTS| MR. 9971853567
LIMITED AND ORS. VS| SUSHIL
OSJ INVESTMENT [ SHUKLA
PRIVATE LIMITED
AND ORS.
10.00.2024




COURT
ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

E EMAILELECTRONIC
ID SERVICE OF
PROCESS

CS(COMM.) [823 /2022 01.10.2022 MRS MANJU MR. 9818558690
BHARDWAJ VS VINAY | SHAILEN
GARG BHATIA
20.09.2024]
EX (COMM.) |145 /2024 20.08.2024 BRILLTECH MR. 9811126091
ENGINEERS PVT. LTD.| ANKUR
VS PAARTH SINGHAL
INFRABUILD PVT.
LTD.
21.09.2024
EX (COMM.) [145 /2024 20.08.2024 BRILLTECH MR. 9811126091
ENGINEERS PVT. LTD.| ANKUR
VS PAARTH SINGHAL
INFRABUILD PVT.
LTD.
21.09.2024
EX (COMM.) [145 /2024 20.08.2024 BRILLTECH MR. 9811126091
ENGINEERS PVT. LTD.| ANKUR
VS PAARTH SINGHAL
INFRABUILD PVT.
LTD.
21.09.2024
COUNTER 11/ 2023 13.04.2023 CARMA CREATIVE |MR. RAM| 9811126091
CLAIM PVT. LTD. VS M/S NARESH
UNITED BUSINESS YADAV
EXPRESS INDIA PVT.
LTD
30.09.2024
22 |[SH. VINEETA GOYAL, DISTRICTINEW DELHI 24 PETITION U/S 9 [OMP(I) 08/07/24 GTL ANKIT NOT
WUDGE (COMMERCIAL COURT)-03 OF ARBITRATION|(COMM)/24 INFRASTRUCTURE | KUMAR | AVAILABLE
& CONCILIATION |0/2024 LTD VS GAURAV GARG|
ACT
4553
SUITFOR __ [CS 17/08/24 CANARA BANKVS | EKANT | 8376841313
RECOVERY [(COMM)/65 PREETI PURI LUTHRA
3/2024
45548
SUIT FOR ICS 29/07/24 CANARA BANK VS EKANT | 8376841313
RECOVERY [(COMM)/61 SUSHIL JAIN LUTHRA
[2/2024
45548
SUIT FOR ICS 10/05/24 DEKI ELECTRONICS | VARUN NOT
RECOVERY (COMM)/41 LTD. VS BRIGHT JAIN |AVAILABLE
8/2024 WESTECH SOLUTION
PVT. LTD.
15556
PETITION U/S 9 [OMP(I) 08/07/24 HERO FINCORP LTD. | MAYANK | 9873347330
OF ARBITRATION|(COMM)/25 VS VAISHNAVI MAHAJA
& CONCILIATION |5/2024 ENGINEERING & ORS. N
ACT
5556




COURT
ROOM

CASE TYPE

CASE NO.

DATE
REGISTRATIO RESPONDENT NAME
N

E

OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE

MOBILE
NUMBER

OF]

E EMAILELECTRONIC

ID SERVICE OF
PROCESS

SUIT FOR ICS 17/08/24 GONSAI LOGISTICS 9911107626
RECOVERY (COMM)/17 PVT.LTD. VS KUMAR
0/2024 IAKANSHA CARRIERS & SHARMA
MOVERS & ORS.
145565
23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)
24 [MS. ANURADHA SHUKLASOUTH 6,NEW | COMMERCIAL |[CS 18.07.2024 N B MARKETING VS | DEEPAK | 965429606 05.09.2024
IBHARDWAJ, DISTRICT] COURT (COMM)/34 ADITI KHANNA SINGH
WUDGE(COMMERCIAL COURT) BLOCK-I 9/2024 PROPREITOR OF THAKUR
FOUR ELEVEN
PHARMACY
JIADVDEEP
JAKSINGH
JOFFICIAL
[@GMAIL.C|
JOM
6, NEW COMMERCIAL [ARB. Al 07.09.2024 |TANTRA DESIGNS PVT| ANURAG | 7838221188 07.09.2024
COURT (COMM.)/5/ ILTD VS BELA MATHUR| RAWAT
BLOCK-I 2024
JAMITDUB
[EY86@GM
JAIL.COM
6,NEW | COMMERCIAL |OMP 07.09.2024 HIMALAYAN FOOD | KUMAR (9999055597 07.09.2024
COURT (COMM.)/2 PARKPVTLTDVS |[BHAWANI]|
BLOCK-I 6/2024 BRIGHT LIFECARE [SHANKAR|
PVT LTD
[KUMARBH]
JAWANISH
JANKAR @G|
AIL.COM
6,NEW | COMMERCIAL [EXECUTIO 21.01.2023 BHASKAR JAIN VS TANVI | 9650276726 09.09.2024
COURT N M/S. SOUTHY SAPRA
BLOCK-I (COMM.)/45| HOSPITALITY AND
2023 SERVICES PRIVATE
LIMITED
ISAPRA.LE
IGALo@GM|
JAIL.COM
6, NEW | COMMERCIAL [EXECUTIO | 25.06.2024 |BALAJI PERIPHERALS[SHRI RAM| 9811538274 23.09.2024
COURT N PVT LTD VS CLEAR | VERMA
BLOCK-I (COMM.)/5 SECURED SERVICES
2024 PVT LTD
ISHRIRAM
ERMA199
@GMAIL.
ICOM
6,NEW | COMMERCIAL |[CS 18.05.2024 DEVKI DEVI VIJAY [9312274280 23.09.2024
COURT (COMM)/25 FOUNDATION VS KUMAR
BLOCK-I 8/2024 MAMTA SHARMA
TJAYKSH
JARMAADV
(@YAHOO.
ICO.IN
25 |[SH. SANDEEP YADAV [SOUTH INIL
26 [SH. SANJEEV KUMAR SINGH,SOUTH 29, NEW | COMMERCIAL [CS 20-05-2024 |STATE BANK OF INDIA| AK. 9999132159 30.09.2024
ICOMMERCIAL COURT. COURT (COMM)/25 VS RANVEER ROUT (P),
BLOCK-II I5/2024
JAKROUTA
IDVOCATE
[@GMAIL.C|
M




COURT
ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

E EMAILELECTRONIC
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PROCESS

29, NEW | COMMERCIAL [OMP (I) 30-08-2024 | TOYOTA FINANCIAL [ DINESH |8376049807 30.09.2024
COURT (coMM)/18 SERVICESINDIA | JAIN(P),
BLOCK-II 87/2024 LIMITED VS AVADESH
LAWANIA

JADVOCAT

[EASHOK.1

[@GMAIL.C|

M
29, NEW | COMMERCIAL [OMP (I) 30-08-2024 | TOYOTA FINANCIAL | DINESH |8376049807 30.09.2024
COURT (coMM)/18 SERVICESINDIA | JAIN(P),
BLOCK-IIT 88/2024 LIMITED VS UMANG

VERMA

JADVOCAT

[EASHOK.1

[@GMAIL.C|

JOM
29, NEW [ COMMERCIAL [OMP (I} 30-08-2024 | TOYOTA FINANCIAL | DINESH |8376049807 30.09.2024
COURT (COMM)/18 SERVICES INDIA JAIN(P),
BLOCK-II 90/2024 LIMITED VS SUNIL

PURI

JADVOCAT

[EASHOK.1

[@GMAIL.C|

JOM
29, NEW [ COMMERCIAL [OMP (I} 18-07-2024 KOTAK MAHINDRA PARV  |9643646534 26.09.2024
COURT (COMM)/12 BANK VS NAKEEM | MAHAJA
BLOCK-IT 19/2024 N(P),

[PARV.MA

[HAJANOO7|

(@GMAIL.C|

IOM
29, NEW [ COMMERCIAL [OMP (I} 18-07-2024 KOTAK MAHINDRA PARV  |9643646534 26.09.2024
COURT (COMM)/12 BANK VS VIMLESH | MAHAJA
BLOCK-IT 21/2024 GUPTA N(P),

[PARV.MA

HAJANOO7|

[@GMAIL.C|

M
29, NEW | COMMERCIAL [OMP (I 18-07-2024 KOTAK MAHINDRA PARV  |9643646534 26.09.2024
COURT (COMM)/12 BANK VS RAM MAHAJA
BLOCK-II l22/2024 NARAYAN N(P),

[PARV.MA

[HAJANOO7|

(@GMAIL.C|

M
29, NEW | COMMERCIAL [CS 19-09-2024 POOJA SETHIVS | HARISH | 9810717516 26.09.2024
COURT (COMM)/44 ROHIT CHAWLA  |SHARMA((|
BLOCK-II I5/2024 P),

[HARISHG

JOPIS@RE

[DIFFMAIL.|

ICOM
29, NEW [ COMMERCIAL [OMP (I} 13-08-2024 YES BANKLTDVS [ANANJAY|7030378800 25.09.2024
COURT (COMM)/15 KRISHNA PRATAP [SINGH(P),|
BLOCK-II 61/2024 SINGH

JASAPLEGA|

[LANDADV

JOCATES@

IGMAIL.CO

M
29, NEW | COMMERCIAL [OMP (I} 13-08-2024 YES BANKLTD VS [ANANJAY|7030378800 25.09.2024
COURT (COMM)/15 RAVINDER SAINI  [SINGH(P),
BLOCK-II 68/2024

JASAPLEGA|

[LANDADV

CATES@

IGMAIL.CO

M
29, NEW | COMMERCIAL [OMP (I 28-08-2024 KOTAK MAHINDRA PARV  |9643646534 25.09.2024
COURT (COMM)/18 BANK VS MAHAROON | MAHAJA
BLOCK-IT 39/2024 N(P),

[PARV.MA

[HAJANOO7|

[@GMAIL.C|

M




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE OF
PROCESS

29, NEW | COMMERCIAL [OMP (I} 28-08-2024 KOTAK MAHINDRA 9643646534 25.09.2024
COURT (COMM)/18 BANK VS ANUP MAHAJA
BLOCK-II luo/2024 KUMAR N(P),

[PARV.MA

[HAJANOO7|

[@GMAIL.C|

M
29, NEW | COMMERCIAL [OMP (I 28-08-2024 KOTAK MAHINDRA PARV |9643646534 25.09.2024
COURT (COMM)/18 BANK VS YADAVEER | MAHAJA
BLOCK-IT l41/2024 N(P),

[PARV.MA

[HAJANOO7|

[@GMAIL.C|

JOM
29, NEW [ COMMERCIAL [OMP (I} 05-09-2024 [YES BANK LIMITED VS| RADHA |7030378800 25.09.2024
COURT (COMM)/20 AFROJ KHAN SINGH(P),
BLOCK-II I51/2024

JASAPLEGA

[LANDADV

JOCATES@

SMAIL.CO

M
29, NEW [ COMMERCIAL [OMP (I} 06-09-2024 CNH INDUSTRIAL RAJESH (9958726491 25.09.2024
COURT (COMM)/20 CAPITAL INDIA PVT [JANGRA(
BLOCK-II 75/2024 LTD VS SANJUKTA P),

JENA

PANGRAA

[IDVOCATE

(@GAMIL.C|

IOM
29, NEW [ COMMERCIAL [OMP (I} 06-09-2024 CNH INDUSTRIAL RAJESH (9958726491 25.09.2024
COURT (COMM)/20 CAPITAL INDIA PVT [JANGRA(
BLOCK-II 76/2024 LTD VS SR P),

ENGINEERING

PANGRAA

IDVOCATE

[@GAMIL.C|

M
29, NEW | COMMERCIAL [OMP (I 06-09-2024 CNH INDUSTRIAL RAJESH (9958726491 25.09.2024
COURT (COMM)/20 CAPITAL INDIA PVT [JANGRA(
BLOCK-II 77/2024 LTD VS RAM NATH P),

NISHAD

PANGRAA

IDVOCATE

(@GAMIL.C|

M
29, NEW | COMMERCIAL [OMP (M 06-09-2024 | CNH INDUSTRIAL | RAJESH | 9958726491 25.09.2024
COURT (COMM)/20 CAPITAL INDIA PVT [JANGRA(
BLOCK-II 80/2024 ILTD VS BACHAN KAUR| P),

JANGRAA

IDVOCATE

[@GAMIL.C|

JOM
29, NEW | COMMERCIAL [OMP (M| 07-09-2024 | AXISBANKLIDVS |MAYANK |9643646534 25.00.2024
COURT (COMM)/21 SHUBHANGI BANSAL| MAHAJA
BLOCK-II 22/2024 N(P),

[PARV.MA

[HAJANO07|

[@GMAIL.C|

JOM
29, NEW | COMMERCIAL [OMP (I 07-09-2024 AXIS BANKLTD VS [MAYANK (9643646534 25.09.2024
COURT (COMM)/21 LAXMI BHATI MAHAJA
BLOCK-II 23/2024 N(P),

[PARV.MA

[HAJANO07|

[@GMAIL.C|

oM
29, NEW | COMMERCIAL [MISC 04-03-2024 | PREACH LAW LLP VS |KRISHNA| 9311664455 25.09.2024
COURT IDJ/68/2024 ABHIJITBANERJEE | KUMAR
BLOCK-II MISHRA(

P),

IADMIN@P

[REACHLA

.COM




COURT CASE TYPE
ROOM

CASE NO.

DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

E EMAILELECTRONIC
ID SERVICE OF
PROCESS

29, NEW | COMMERCIAL [OMP (I} 09-08-2024 [IDFC FIRST BANK LTD|SANJEEV |8285002852 24.09.2024
COURT (COMM)/15 IVS MUZAMMIL ISLAM|PATHAK(
BLOCK-II 08/2024 P),

ILITIGATIO|

IN@SRCSL

JEGAL.COM|
29, NEW | COMMERCIAL [OMP (I} 09-08-2024 [IDFC FIRST BANK LTD|SANJEEV |8285002852 24.09.2024
COURT (COMM)/15 VS RAJAT GHULATI |PATHAK(
BLOCK-IT 09/2024 P),

ILITIGATIO

IN@SRCSL

JEGAL.COM|
29, NEW [ COMMERCIAL [OMP (I} 09-08-2024 |IDFC FIRST BANK LTD|SANJEEV |8285002852 24.09.2024
COURT (COMM)/15 VS SWARANJEET | PATHAK(
BLOCK-IT l10/2024 SAPRU P),

ILITIGATIO

IN@SRCSL

JEGAL.COM|
29, NEW | COMMERCIAL [OMP (I 09-08-2024 |IDFC FIRST BANK LTD|SANJEEV 8285002852 24.09.2024
COURT (COMM)/15 VS MOHD PAPPU | PATHAK(
BLOCK-IT 11/2024 P),

ILITIGATIO

IN@SRCSL

[EGAL.COM|
29, NEW | COMMERCIAL [OMP (I 09-08-2024 |IDFC FIRST BANK LTD|SANJEEV 8285002852 24.09.2024
COURT (COMM)/15 VS HAUSILA YADAV |PATHAK(
BLOCK-II 12/2024 P),

[LITIGATIO|

IN@SRCSL

[EGAL.COM|
29, NEW | COMMERCIAL [OMP (I 09-08-2024 [IDFC FIRST BANK LTD|SANJEEV 8285002852 24.09.2024
COURT (COMM)/15 VS INDERJOYT KAUR | PATHAK(
BLOCK-II l14/2024 BAJWA P),

ILITIGATIO|

IN@SRCSL

EGAL.COM|
29, NEW | COMMERCIAL [OMP (D[ 12-08-2024 |IDFC FIRST BANK LTD|SANJEEV | 8285002852 24.09.2024
COURT (COMM)/15 VS MD GULZAR PATHAK(
BLOCK-II 132/2024 P),

ILITIGATIO

IN@SRCSL

JEGAL.COM|
29, NEW [ COMMERCIAL [OMP (I} 12-08-2024 |IDFC FIRST BANK LTD|SANJEEV |8285002852 24.09.2024
COURT (COMM)/15 VS CHANCHAL PATHAK(
BLOCK-II 33/2024 SOURAV ROADLINES P),

[LITIGATIO

IN@SRCSL

JEGAL.COM|
29, NEW | COMMERCIAL [OMP (I} 13-08-2024 CNH INDUSTRIAL RAJESH | 9958726491 23.09.2024
COURT (COMM)/15 CAPITAL INDIA PVT |JANGRA(
BLOCK-II 62/2024 LTD VS RAVI P),

POLEPALLI

JANGRAA

[IDVOCATE

[@GAMIL.C|

oM
29, NEW | COMMERCIAL [OMP (I} 13-08-2024 CNH INDUSTRIAL RAJESH | 9958726491 23.09.2024
COURT (COMM)/15 CAPITAL INDIA PVT |JANGRA(
BLOCK-II 64/2024 LTD VS P),

RAMANJANEYULU
AMAROJU

PANGRAA

IDVOCATE

[@GAMIL.C|

M




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE OF
PROCESS

29, NEW | COMMERCIAL [OMP (I} 13-08-2024 CNH INDUSTRIAL 9958726491 23.09.2024
COURT (COMM)/15 CAPITAL INDIA PVT |JANGRA(
BLOCK-II 67/2024 LTD VS ITHARAJU P),
NAGARAJU
PANGRAA
IDVOCATE
[@GAMIL.C|
M
29, NEW | COMMERCIAL [OMP (I} 13-08-2024 CNH INDUSTRIAL RAJESH | 9958726491 23.09.2024
COURT (COMM)/15 CAPITAL INDIA PVT [JANGRA(
BLOCK-IIT [71/2024 LTD VS MATAM UJVAL| P),
KUMAR
PANGRAA
IDVOCATE
[@GAMIL.C|
JOM
29, NEW [ COMMERCIAL [OMP (I} 31-08-2024 KOTAK MAHINDRA AMIT |9990659331 23.09.2024
COURT (COMM)/19 PRIME LTD VS KUMAR
BLOCK-II kuo/2024 ANURAG SINGH SINHA(P),
PATEL
[KMPSPAR
TNER@G
IMAIL.COM
29, NEW [ COMMERCIAL [OMP (I} 05-09-2024 KOTAK MAHINDRA AMIT |9990659331 23.09.2024
COURT (COMM)/20 PRIME LTD VS SUMIT | KUMAR
BLOCK-II l1/2024 PAL SINGH SINHA(P),
[IKMPSPAR
TNER@G
AIL.COM
29, NEW [ COMMERCIAL [OMP (I} 05-09-2024 KOTAK MAHINDRA AMIT |9990659331 23.09.2024
COURT (COMM)/20 PRIME LTD VS PREETI| KUMAR
BLOCK-II li2/2024 LATA SINHA(P),
IKMPSPAR
[TNER@G
AIL.COM
29, NEW | COMMERCIAL [OMP (I 05-09-2024 KOTAK MAHINDRA AMIT |9990659331 23.09.2024
COURT (COMM)/20 PRIME LTD VS AJEET | KUMAR
BLOCK-II l13/2024 SINGH RANA SINHA(P),
IKMPSPAR
[TNER@G
IMAIL.COM
29, NEW | COMMERCIAL [OMP (I)) 01-08-2024 | TANTRA DESIGNS VS | ANURAG | 7838221188 21.09.2024
COURT (COMM)/14 HASHMAT SINGH [RAWAT(P)
BLOCK-II 27/2024 KHURANA s
JAMITDUB
[EY86@GM
JAIL.COM
29, NEW [ COMMERCIAL [OMP (I} 31-08-2024 KOTAK MAHINDRA AMIT |9990659331 21.09.2024
COURT (COMM)/19 PRIME LTD VS KUMAR
BLOCK-II l41/2024 IMARAN K SINHA(P),
[KMPSPAR
[TNER@G
IMAIL.COM
29, NEW | COMMERCIAL ([CS 06-09-2024 | SWEETY VS E SCOOT | HARISH | 9818272266 21.09.2024
COURT (COMM)/42 RENTAL SOLUTIONS [YADAV(P),
BLOCK-II 8/2024
JADVOCAT
[EHARISH2
loo7@GMA
[L.COM
29, NEW | COMMERCIAL [OMP (I) 07-08-2024 YES BANKLTD VS [SANJEEV|8285002852 12.09.2024
COURT (COMM)/14 SIDDHARTH RANA |PATHAK(
BLOCK-II [76/2024 P),
ILITIGATIO|
IN@SRCSL
JEGAL.COM]




COURT
ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

E EMAILELECTRONIC
ID SERVICE OF
PROCESS

29, NEW | COMMERCIAL [OMP (I) 07-08-2024 YES BANKLTD VS [SANJEEV|8285002852 12.09.2024
COURT (COMM)/14 RICHA RAWAT PATHAK(
BLOCK-II [77/2024 P),

ILITIGATIO|

IN@SRCSL

JEGAL.COM|
29, NEW | COMMERCIAL [OMP (I 07-08-2024 YES BANKLTD VS |SANJEEV|8285002852 12.09.2024
COURT (COMM)/14 RAJVEER SINGH PATHAK(
BLOCK-II 78/2024 RAJPUT P),

ILITIGATIO

IN@SRCSL

JEGAL.COM|
29, NEW [ COMMERCIAL [OMP (I} 07-08-2024 YES BANKLTD VS |SANJEEV|8285002852 12.09.2024
COURT (COMM)/14 SHIVA BHATI PATHAK(
BLOCK-II [79/2024 P),

ILITIGATIO

IN@SRCSL

JEGAL.COM|
29, NEW [ COMMERCIAL [OMP (I} 02-09-2024 | TOYOTA FINANCIAL | RAJESH | 9958726491 12.09.2024
COURT (COMM.)/19 SERVICES INDIA LTD (JANGRA(
BLOCK-II 75/2024 VS PRATIK RAVIKANT P),

DESAI

PANGRAA

[IDVOCATE

(@GAMIL.C|

IOM
29, NEW [ COMMERCIAL [OMP (I} 02-09-2024 | TOYOTA FINANCIAL | RAJESH | 9958726491 12.09.2024
COURT (COMM.)/19 SERVICES INDIA LTD [JANGRA(
BLOCK-II 76/2024 VS MOHIT SHIVJI P),

BAHELIYA

PANGRAA

IDVOCATE

[@GAMIL.C|

M
29, NEW | COMMERCIAL [OMP (I} 02-09-2024 | TOYOTA FINANCIAL | RAJESH | 9958726491 12.09.2024
COURT (COMM.)/19 SERVICES INDIA LTD [JANGRA(
BLOCK-II 77/2024 VS HAMID AHAMAD P),
SATTAR BEG

PANGRAA

IDVOCATE

(@GAMIL.C|

M
29, NEW | COMMERCIAL [OMP (M 02-09-2024 | TOYOTA FINANCIAL | RAJESH | 9958726491 12.09.2024
COURT (COMM.)/19 SERVICES INDIA LTD [JANGRA(
BLOCK-II 83/2024 VS SANKDECHA P),
DARSHAN DILIPBHAI

JANGRAA

IDVOCATE

[@GAMIL.C|

JOM
29, NEW [ COMMERCIAL [OMP (I} 07-08-2024 YES BANKLTDVS [SANJEEV (8285002852 12.09.2024
COURT (COMM)/14 DEEPAK KUMAR PATHAK(
BLOCK-II 80/2024 P),

[LITIGATIO

IN@SRCSL

JEGAL.COM|
29, NEW | COMMERCIAL [OMP (I 09-08-2024 | AXIS BANK LIMITED | RAJESH | 9958726491 12.09.2024
COURT (COMM)/15 VS SHIV LAL JANGRA(
BLOCK-II 19/2024 CHODHARY P),

JANGRAA

[IDVOCATE

[@GAMIL.C|

oM
29, NEW | COMMERCIAL [OMP (I 03-09-2024 KOTAK MAHINDRA AMIT [9990659331 12.09.2024
COURT (COMM)/20 PRIME LTD VS KUMAR
BLOCK-II 02/2024 LOKENDER R SINHA(P),

IKMPSPAR

[TNER@G

IMAIL.COM




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE OF
PROCESS

29, NEW | COMMERCIAL [OMP (I 03-09-2024 KOTAK MAHINDRA AMIT [9990659331 12.09.2024
COURT (COMM)/20 IPRIME LTD VS SANJAY| KUMAR
BLOCK-II 03/2024 KUMAR SINHA(P),
IKMPSPAR
[TNER@G
IMAIL.COM
29, NEW | COMMERCIAL [OMP (I 03-09-2024 KOTAK MAHINDRA AMIT [ 9990659331 12.09.2024
COURT (COMM)/20 PRIME LTD VS MOHIT| KUMAR
BLOCK-II l04/2024 TYAGI SINHA(P),
[KMPSPAR
[TNER@G
IMAIL.COM
29, NEW [ COMMERCIAL [OMP (I} 06-09-2024 CNH INDUSTRIAL | RAJESH | 9958726491 12.09.2024
COURT (COMM)/20 CAPITAL INDIA PVT |JANGRA(
BLOCK-II 79/2024 LTD VS JAGAT SINGH|  P),
VANGRAA
[DVOCATE
[@GAMIL.C|
JOM
29, NEW [ COMMERCIAL [OMP (I} 15-07-2024 KOTAK MAHINDRA PARV  |9643646534 10.09.2024
COURT (COMM)/11 BANK VS VIJAY PAL | MAHAJA
BLOCK-IT 67/2024 N(P),
[PARV.MA
[HAJANOO7|
[@GMAIL.C
IOM
29, NEW [ COMMERCIAL [OMP (I} 15-07-2024 KOTAK MAHINDRA PARV  |9643646534 10.09.2024
COURT (COMM)/11 BANK VS MOH MAHAJA
BLOCK-II 68/2024 NASEEM N(P),
[PARV.MA
HAJANOO7|
[@GMAIL.C|
M
29, NEW | COMMERCIAL [OMP (I 05-09-2024 AXIS BANKLTD VS [MAYANK (9643646534 10.09.2024
COURT (COMM)/20 VINAY SEHGAL MAHAJA
BLOCK-II la/2024 N(P),
[PARV.MA
[HAJANOO7|
(@GMAIL.C|
M
29, NEW | COMMERCIAL [OMP (M| 05-09-2024 | AXIS BANKLTDVS |MAYANK | 9643646534 10.09.2024
COURT (COMM)/20 YOHESH CHUGH MAHAJA
BLOCK-II l47/2024 N(P),
[PARV.MA
[HAJANOO7|
[@GMAIL.C|
JOM
29, NEW | COMMERCIAL [OMP (D[ 05-09-2024 | AXISBANKLIDVS |MAYANK |9643646534 10.09.2024
COURT (COMM)/20 RIZWAN MAHAJA
BLOCK-II u8/2024 N(P),
[PARV.MA
[HAJANO07|
[@GMAIL.C|
JOM
29, NEW | COMMERCIAL [OMP (I 05-09-2024 AXIS BANKLTD VS [MAYANK (9643646534 10.09.2024
COURT (COMM)/20 KULDEEP SINGH MAHAJA
BLOCK-II 49/2024 DAGAR N(P),
[PARV.MA
[HAJANO07|
[@GMAIL.C|
oM
29, NEW | COMMERCIAL [OMP (I) 05-09-2024 AXIS BANKLTD VS |MAYANK (9643646534 10.09.2024
COURT (COMM)/20 MAHESH KUMAR | MAHAJA
BLOCK-IT I50/2024 GARG N(P),
[PARV.MA
[HAJANOO7|
[@GMAIL.C|
M




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE OF
PROCESS

29, NEW | COMMERCIAL [OMP (I) 05-09-2024 AXIS BANKLTD VS | MAYANK (9643646534 10.09.2024
COURT (COMM)/20 BHAVISH KUMAR | MAHAJA
BLOCK-II I52/2024 JOSHI N(P),
[PARV.MA
[HAJANOO7|
[@GMAIL.C|
M
29, NEW | COMMERCIAL [OMP (I) 05-09-2024 AXIS BANKLTD VS |MAYANK (9643646534 10.09.2024
COURT (COMM)/20 SHYAM MAHAJA
BLOCK-IT I54/2024 N(P),
[PARV.MA
[HAJANOO7|
[@GMAIL.C|
JOM
29, NEW [ COMMERCIAL [OMP (I} 13-08-2024 CNH INDUSTRIAL | RAJESH | 9958726491 07.09.2024
COURT (COMM)/15 CAPITAL INDIA PVT |JANGRA(
BLOCK-II 60/2024 LTD VS MANMOHAN P),
VANGRAA
[DVOCATE
[@GAMIL.C|
JOM
29, NEW | COMMERCIAL [OMP (1) 05-08-2024 [YES BANK LIMITED VS|ANANJAY|7030378800 07.09.2024
COURT (COMM)/14 ASHISH TIWARI  [SINGH(P),|
BLOCK-II 61/2024
JASAPLEGA
[LANDADV
JOCATES@
IGMAIL.CO
29, NEW [ COMMERCIAL [OMP (I} 13-08-2024 | TOYOTA FINANCIAL | RAJESH | 9958726491 07.09.2024
COURT (COMM)/15 SERVICES INDIA LTD [JANGRA(
BLOCK-II l57/2024 VS MOHAMMED SAJID|  P),
MOHAMMEDFAROOQ
MEMAN
PANGRAA
IDVOCATE
[@GAMIL.C|
M
29, NEW | COMMERCIAL [OMP (I 17-08-2024 | IDFC FIRST BANK VS | MAYANK (9643646534 07.09.2024
COURT (COMM)/16 MOHAMMAD SHOFET | MAHAJA
BLOCK-II 135/2024 041 N(P),
[PARV.MA
[HAJANOO7|
(@GMAIL.C|
M
29, NEW | COMMERCIAL [OMP (D[ 17-08-2024 |IDFC FIRST BANK LTD| MAYANK | 9643646534 07.09.2024
COURT (COMM)/16 VS NARESH KUMAR | MAHAJA
BLOCK-II 137/2024 1062 N(P),
[PARV.MA
[HAJANOO7|
[@GMAIL.C|
JOM
29, NEW [ COMMERCIAL [OMP (I} 23-08-2024 KOTAK MAHINDRA [MAYANK (9643646534 07.09.2024
COURT (COMM)/17 PRIME LTD VS MAHAJA
BLOCK-II 134/2024 PANKAJ SHUKLA N(P),
[PARV.MA
[HAJANO07|
[@GMAIL.C|
JOM
29, NEW | COMMERCIAL [OMP (I 02-09-2024 AXIS BANKLTD. VS | MAYANK |9643646534 07.09.2024
COURT (COMM.)/19 ANUPAL NARWAT |MAHAJA
BLOCK-II 80/2024 9191 N(P),
[PARV.MA
[HAJANO07|
[@GMAIL.C|
oM
29, NEW | COMMERCIAL [OMP (I 02-09-2024 AXIS BANKLTD. VS |MAYANK |9643646534 07.09.2024
COURT (COMM.)/19 MOHAMMAD INSAR | MAHAJA
BLOCK-IT 81/2024 2656 N(P),
[PARV.MA
[HAJANOO7|
[@GMAIL.C|
M




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE OF
PROCESS

29, NEW | COMMERCIAL [OMP (I 02-09-2024 AXIS BANKLTD VS | MAYANK (9643646534 07.09.2024
COURT (COMM.)/19 SACHIN SHARMA |MAHAJA
BLOCK-II 82/2024 N(P),
[PARV.MA
[HAJANOO7|
[@GMAIL.C|
M
29, NEW | COMMERCIAL [OMP (I 02-09-2024 AXIS BANKLTD VS |MAYANK (9643646534 07.09.2024
COURT (COMM.)/19 FARDEEN SAIFI MAHAJA
BLOCK-IT 85/2024 N(P),
[PARV.MA
[HAJANOO7|
[@GMAIL.C|
JOM
29, NEW [ COMMERCIAL [OMP (I} 03-09-2024 AXIS BANKLTD VS [MAYANK (9643646534 07.09.2024
COURT (COMM)/20 UMANG CHHABRA | MAHAJA
BLOCK-IT l05/2024 N(P),
[PARV.MA
[HAJANOO7|
[@GMAIL.C|
JOM
29, NEW [ COMMERCIAL [OMP (I} 03-09-2024 AXIS BANKLTD VS [MAYANK (9643646534 07.09.2024
COURT (COMM)/20 RAJINDER SINGH | MAHAJA
BLOCK-II 06/2024 DUREYA N(P),
[PARV.MA
[HAJANOO7|
[@GMAIL.C
IOM
29, NEW [ COMMERCIAL [OMP (I} 03-09-2024 AXIS BANKLTD VS [MAYANK (9643646534 07.09.2024
COURT (COMM)/20 NKB FARMTECH MAHAJA
BLOCK-II 07/2024 PRIVATE LIMITED N(P),
[PARV.MA
HAJANOO7|
[@GMAIL.C|
M
29, NEW | COMMERCIAL [OMP (I 05-09-2024 AXIS BANKLTD VS [MAYANK (9643646534 07.09.2024
COURT (COMM)/20 SAHIB KHAN MAHAJA
BLOCK-II lu6/2024 N(P),
[PARV.MA
[HAJANOO7|
(@GMAIL.C|
M
29, NEW | COMMERCIAL [CS 13-08-2024 |STATE BANK OF INDIA| RANI | 9643680913 07.09.2024
COURT (COMM)/38 VS KARUNAKARK (BHARDW
BLOCK-IT 7/2024 AJ(P),
[RBHARD
'AJASSO
CIATE@G
IMAIL.COM
29, NEW | COMMERCIAL (CS 23-08-2024 WHOLESOME [DHURJAT| 9811667456 07.09.2024
COURT (COMM)/40 NUTRITION LLP VS I
BLOCK-II l/2024 CALCIO IVERMA(P)
RESTAURANTS s
PRIVATE LIMITED
JANANDAT
[TORNEYS
[@GMAIL.C|
JOM
29, NEW | COMMERCIAL [OMP (I 07-08-2024 KOTAK MAHINDRA | RAJEEV | 9311022104 05.09.2024
COURT (COMM)/14 BANK LTD VS DNY KUMAR
BLOCK-II 81/2024 SUPPLY CHAIN RANJAN(
SOLUTIONS PVT LTD P),
[RANJAN.A
IND.COMP
JANY@GM
JAIL.COM
29, NEW | COMMERCIAL [OMP (I) 12-08-2024 [YES BANK LIMITED VS| RADHA |7030378800 05.09.2024
COURT (COMM)/15 MOHD ABRAR  [SINGH(P),
BLOCK-II 34/2024
JASAPLEGA|
[LANDADV
CATES@
IGMAIL.CO
M




COURT CASE TYPE

ROOM

CASE NO.

DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E
N
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E EMAILELECTRONIC
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29, NEW | COMMERCIAL [OMP (I} 12-08-2024 |YES BANK LIMITED VS| RADHA [7030378800 05.09.2024
COURT (COMM)/15 ANKIT SHARMA  [SINGH(P),
BLOCK-II 135/2024
JASAPLEGA|
[LANDADV
CATES@
IGMAIL.CO
M
27 [SH. LOKESH KUMAR SHARMA,SOUTH INIL
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
28 |SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 [MS. NEELAM SINGH, DISSTRICTSOUTH- 14 COMMERCIAL |CS/COMM/ 23/10/21 LEVANA BUILDERS | MANISH N/A 03/09/24
WUDGE [EAST SUIT u56/24 VS. REAL ADVANTAGE| KUMAR
SHARMA
IN/A
ICS/COMM/ 18/07/24 BENTLY SYSTEMS VS.| AMIT N/A 06/09/24
2890/24 ATOMGEO KATYAL
IN/A
CS/COMM/ | 24/05/24 |M/SJ M GOURMET VS| AYUSH N/A 06/09/24
uo4/24 M/S ARMAAN KUCHAL
MACHINERY
IN/A
CS/COMM/ | 05/08/24 | M/SIPACK INDIA VS. [NAVNEET|  N/A 06/09/24
2959/24 M/SHALDIRAM  |SHARMA
MARKETING
IN/A
ICS/COMM/ 23/04/24 |OMJEE KUMAR PROP.| SHIVAJI N/A 19/09/24
804/24 VS. GURU DIGITAL | SHUKLA
IN/A
ICS/COMM/ 18/05/24 M/S NIVESA GAURAV N/A 19/09/24
1383/24 ADVERTISING VS. TYAGI
BEKEM INFRA
IN/A
ICS/COMM/ | 06/06/23 KIRORI MAL PREM | TUSHAR N/A 19/09/24
551/23 CHAND VS. AGGARW
STYLEPORT FASHION AL
IN/A




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE OF
PROCESS

ICS/COMM/ 24/05/24 |M/SJM GOURMET VS.| AYUSH N/A 06/09/24
uo4/24 M/S ARMAAN KUCHAL
MACHINERY
IN/A
30 [SH. AJAY KUMAR JAIN ISOUTH- 20 = CS/COMM/ | 05/08/24 |M/SIPACKINDIA VS. [NAVNEET|  N/A 06/09/24
[EAST 2059/24 M/S HALDIRAM SHARMA
MARKETING
IN/A




IMS. ANU GROVER BALIGA

DISTRICT COURT
ROOM

[EAST

CASE TYPE

CASE NO.

DATE

REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

MOBILE E EMAILELECTRONIC

NUMBER ID SERVICE OF
PROCESS

COMMERCIAL [CS/COMM/ | 23/04/24 |OMJEE KUMAR PROP.| SHIVAJI N/A 19/09/24
SUIT 1304/24 VS. GURU DIGITAL | SHUKLA
IN/A
EXECUTION _ [CS/COMM/ | 18/05/24 M/S NIVESA GAURAV N/A 19/09/24
PETITION 1383/24 ADVERTISING VS. TYAGI
BEKEM INFRA
IN/A
COMMERCIAL |CS/COMM/ | 06/06/23 KIRORI MAL PREM | TUSHAR N/A 19/09/24
SUIT 551/23 CHAND VS. AGGARW
STYLEPORT FASHION AL
IN/A
COMMERCIAL [CS/COMM/1|  26/10/23 CHET RAM ARCHIT N/A 24/09/24
SUIT 010/23 MAHINDER VS. SINGHAL
DASTOOR FOODS
IN/A
COMMERCIAL [CS 04-09-2024 | M/S DEV PHARMACY |SHRAVAN| 9650682928 -
SUIT (COMM)/36 PRIVATE LIMITED VS [BANSAL(P|
I55/2024 RAVI NANDHKUMAR ),
KHATRI
[RISHI@U
INITEDAN
IDUNITED.
“OM
COMMERCIAL [CS 13-09-2024 MEX EXHIBITIONS ATIT 8130655833 -
SUIT (COMM)/36 PRIVATE LIMITED VS | JAIN(P),
69/2024 KALYUG MEDIA
[LEGAL@L
[EXEXCEL.
ICOM
COMMERCIAL [CS 18-09-2024 M/S INDOSPIRIT KARAN (9729202222 -
SUIT (COMM)/36 DISTRIBUTION IGUPTA(P)|
[77/2024 LIMITED VS M/S
SPACE VILLA PRIVATE
LIMITED
[KARAN@K|
IGVSLEGAL)
.COM
COMMERCIAL [CS 18-09-2024 M/S YES BANK VIBHOR (9560425989 -
SUIT (COMM)/36 LIMITED VS ASHOK |MATHUR(|
78/2024 KUMAR P),
ISUPPORT
(@ARVLAW|
CHAMBER
IS.COM
EXECUTION [EXECUTIO 19-09-2024 ONEg7 GAURAV | 9811074162 ———-
PETITION COMMUNICATIONS | JAIN(P),
(COMM)/23 LTD VS SH VENKATA
7/2024 RAMA RAO ALAPATI
[ROHITJN2
loo3@GMA
[L.COM
COMMERCIAL [CS 19-09-2024 SH ALOK KUMAR  [SANJEEV([ 9868005927 -
SUIT (COMM)/36 GUPTA VS SH P),
81/2024 MUMTAZ KHAN
[NFO@KN
WLEX.IN
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COMMERCIAL [CS 19-09-2024 KRAFT INDIA VS KAILASH | 9999894307
SUIT (COMM)/36 APARNA TRADING [PRASHAD
80/2024 CORPORATION PANDEY(
AGENCY P),
INFO@TH
[EPROCUR
JAORS.IN
COMMERCIAL [CS 20-09-2024 M/S FLAKTGROUP DIXIT 911471757 -
SUIT (COMM)/36 INDIA PRIVATE ~ |MEHTA(P
92/2024 LIMITED VS M/S ),
REFAIR TECHNICAL
SERVICES
[REFAIR.T
[ECHNICAL|
[@GMAIL.C|
JOM
ARBITRATION [OMP 20-09-2024 M/S SEPSET MANEES | 9911315304
AND (COMM)/73 PROPERTIES PVT LTD H
CONCIALIATION [/2024 VS M/S PREMIER |GUMBER(
ACT TECH BRISANZIA P),
TECHNOLOGIES
PRIVATE LIMITED
JASCENTLA|
FIRM @G|
IMAIL.COM
COMMERCIAL [CS 20-09-2024 M/S MATRIX INFO ANIL 9811570337
SUIT (COMM)/36 SYSTEMS PVT LTD VS |DAGAR(P)
91/2024 LAPTOP UNIVERSE s
JANILDAGA|
RADV@G
IMAIL.COM
COMMERCIAL [CS 20-09-2024 |AFZAL SHAKEEL AND [ MANOJ (8510002822
SUIT (COMM)/36 ANR VS ARBAB KUMAR
90/2024 SINGH(P),
JARTIFSHAK|
[EEL1@GM
JAIL.COM
MISC. IRP/9/2024 | 21-09-2024 VIR JAI KHOSLA VS 9811054200
AXIS BANK LTD AND
ORS
[DK@DAN
IDKLAW.IN]
COMMERCIAL _[CS 21-09-2024 | M/S VDR COLOURS | TARUN |9868995997
SUIT (COMM)/36 AND CHEMICALS |KUMAR(P
97/2024 PRIVATE LIMITED VS ),
M/S SHREE
JAGDAMBA KNITS
PRIVATE LIMITED
ASSIAJR
(@GMAIL.C|
JOM
COMMERCIAL [CS 21-09-2024 BW E-COMMERCE |[NARENDE| 9811140704
SUIT (COMM)/36 PRIVATE LIMITED VS R
95/2024 M/S CROSSBORDER |VASHISH
LOGISTECH PRIVATE | TA(P),
LIMITED
INVASHISH]
ITA@GMAI
IL.COM
COMMERCIAL [CS 25-09-2024 BANK OF AJAY | 9891399593
SUIT (COMM)/37 MAHARASHTRA VS |SHARMA(
15/2024 MRS MAMTA DEVI P),
PROPRIETOR OF M/S
AKKU PAUCHING
JAJAYSHAR|
A2635@
IGMAIL.CO
M
COMMERCIAL [CS 26-09-2024 |STATE BANK OF INDIA[SUCHITA 8896932838
SUIT (coMM)/37 VS MS KHUSHNUMA |DIXIT(P),
23/2024
JAGNIHOT
[RISUCHIT
JA@GMAIL,
ICOM
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ARBITRATION |OMP (I} 27-09-2024 WALIANET VS M/ S | SHUBHA [9953240238
AND (COMM)/47 BONUS BUCKS M
CONCIALIATION [/2024 AGARWA
ACT L(P),
IGAURAV.V]
[G@AVSLE]
SALIN
COMMERCIAL [CS 28-09-2024 |STATE BANK OF INDIA| DHARME | 8800784740
SUIT (COMM)/37 VS KUSUM NDRA
l41/2024 SINGH(P),)
ISHUBHI16
73@GMAIT
IL.COM
COMMERCIAL [CS 28-09-2024 |STATE BANK OF INDIA[DHARME 8800784740
SUIT (cOMM)/37 VS SH SUNIL KUMAR | NDRA
luo/2024 SINGH(P),)
ISHUBHI16
[73@GMAIL
IL.COM
COMMERCIAL [CS 30-09-2024 M/S MANKIND AYUSH (8010889344
SUIT (COMM)/37 PHARMA LIMITED VS | JAIN(P),
l7/2024 M/S KLEAN AIR
TECHNOLOGIES (1)
PVT LTD AND ORS
JUSTUML
[EGAL@GM|
JAIL.COM
COMMERCIAL [CS 30-09-2024 JAMMU AND ANURAG | 9873029772 -
SUIT (COMM)/37 KASHMIR BANK VS |SHARMA(|
l8/2024 IMR JITENDRA KUMAR|  P),
IRAUZLEG
IAL@GMAI
IL.COM
132 [SH. BHUPESH KUMAR [SOUTH- INIL
[EAST
133 [MS. NEERA BHARITHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 30 CS (COMM.) [295/2024 20.04.2024 B KTRADERS VS SH 9810675719 09.09.2024
07, SOUTH EAST DISTRICT, [EAST THE NEW INDIA | MANOJ
IASSURANCE CO LTD| KUMAR
JADVOCAT
[ESINDIA@
IYAHOO.CO|
LIN
CS (COMM.) [395/2024 21.05.2024 | BANK OF BARODA SH. 9.99E+009 19.09.2024
VS RITU ANSHU
MAN
SRIVAST)|
AVA
ISRI.ANSH
[US3@GMA
[L.COM
CS (COMM.) [2450/2024 | 29.05.2024 | BANK OF BARODA SH. 9.99E+009 19.09.2024
VS SHYAM ANSHU
NARAYAN SHAH MAN
SRIVAST)|
AVA
ISRI.ANSH
[U83@GMA
IL.COM
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CS (COMM.) [3629/2024 | 27.08.2024 VARSHA 1.00E+010 17.09.2024
ENGINEERS VS |GAURAYV|
STERLING GOEL
[ENAMELLED WIRES
PVT LTD
JADVGOEL
IGAURAV@
IGMAIL.CO
M
MISC (DJ) 421/2024 24.05.2024 [MEENU SHARMA VS| SHV K |9.89E+009 10.09.2024
NINE CAFFE 9 SRIVAST)|
HOSPITALITY AVA
[SERVICES PVT LTD.
VS770449
[@GMAIL.C|
JOM
CS (COMM.) [184/2024 16.03.2024 DEEPSHIKHA SH [8750618722] 18.09.2024
PROPERTIES LTD (SHAKEE
VS ABS L
CONSULTANT ISARWAR|
COMPANY ‘WANI
ISSWANTIAS
ISOCIATES
[@GMAIL.C|
JOM
CS (COMM.) [2845/2024 | 04.07.2024 TO THE NEW SH.ANA | 8.51E+009 24.09.2024
PRIVATE LTD VS NDITA
SARVALOKA SINGH
SERVICE ON CALL
PVT LTD
[LC@INFI
INITYLAW
CHAMBER
IS.COM
CS (COMM.) [2469/2024 | 03.06.2024 | JAINEMO PVT LTD SH 1.00E+010 21.09.2024
VS CRACKLE RUPIN
TELEGRAM DAHL
CHANNEL
[NFO@BA
[HLANDBA
PAJ.COM
CS (COMM.) [3657/2024 | 03.09.2024 | RCPL LOGISTICS SH 9.83E+009 23.09.2024
PVTLTD VS SMT (GAURAYV|
AARTI BOOB PURI
JADVGAUR
IAVPURI@
IGMAIL.CO
CS (COMM.) [295/2024 20.04.2024 | BKTRADERS VS SH 9810675719 23.09.2024
THE NEW INDIA | MANOJ
JASSURANCE CO LTD| KUMAR
JADVOCAT
[ESINDIA@
'AHOO.CO|
LIN
CS (COMM.) [3592/2024 | 13.08.2024 SANJAY JAIN VS SH. (9871291420 19.09.2024
ALPERE AMIT
TECHNOLOGIES |KUMAR
JURISPRU
IDENCEO11
(@GMAIL.C|
JOM
CS (COMM.) [344/2023 10.04.2023 RAJESH SH. [9873188641 23.09.2024
MEDIRATTAVS |BALRAM|
‘WEST SINGH
‘WINDENGINEERS
PVT LTD
[BR9840@
IGMAIL.CO
M
CS (COMM.) [2832/24 03.07.2024 STATE BANK OF SH. KK |9.81E+009 20.09.2024
INDIA V/S RAHUL | SINGH
SHARMA
IKSINGH11
lo3@REDIF
[FMAIL.CO
M
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MISC DJ 2812/24 19.09.2024 (M/S SUVI EXPORTS 95875875 07.10.2024
V/S M/S ZEUS HARSH
FASHION TA
GULATI
INEET.L
[EGAL@GM|
JAIL.COM
CS (COMM.) [3679/24 18.09.2024 | CANARA BANK V/S SH. ([9219701292] 07.010.2024
ANKUSH KUMAR | FAHAD
KHAN
[FAHADAD
[VOCATEK
[HAN@GM
JAIL.COM
CS (COMM.) [3689/24 20.09.2024 | M/S RX INFOTECH SH. (9911315304 01.10.2024
V/S KAUSHAL |MANEES
KISHORE GUPTA H
IGUMBER]|
JASCENTLA|
FIRM @G|
IMAIL.COM
CS (COMM.) [3671/24 18.09.2024 M/S PRIMIER SH. (9810075779 03.10.2024
GREEN V/SM/S |SANJEE
JASWANT WINE VKR
GUPTA
ISANJEEVG]
[UPTA91@
IGMAIL.CO
M
CS (COMM.) [3713/24 25.09.2024 SBI V/S SEPOY MS.SUC |8.90E+009 18.10.2024
VINAYKANT HITA
DIXIT
JAGNIHOT
[RISUCHIT
RA@GMAI
L.COM
I35 SH. RAJ KUMAR TRIPATHI,SOUTH- INIL
[IDISTRICT JUDGE(COMMERCIALIEAST
ICOURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE (0)3
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N NUMBER ID SERVICE OF|
PROCESS
ISH. PITAMBER DUTT, DISTRI
WUDGE (COMMERCIAL COURT)
137 [MS. RUBY ALKA GUPTA, DISTRICT[EAST 101 |CSCOMM 237/2024 21-08-2024 M/S P. COM. [ASU GOYA| 9717893944 07-09-2024
WUDGE (COMMERCIAL COURT) SOLUTIONS PVT. LTD.
V/S M/S GANPATI
REAL ESTATE
IGOYALVA
ISU17@GM
JAIL.COM
101 [CSCOMM 221/2024 01-08-2024 |BANK OF BARODA V/SPER SINGH 8130237770 23-09-2024
M/S INSPIRATION
FASHION FOOTWEAR
ISHAILEND|
[ER.SISODI
JA@GMAIL,
ICOM
101 |CSCOMM 261/2024 05-09-2024 | MAHENDRA STEELS [PRATEEK| 9911886609 23-09-2024
V/S DHARAMRAJ MEHTA
CONTRACTS INDIA
PVT. LTD.
[PRATEEK
IMEHTAS@
IGMAIL.CO
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- INIL
IDISTRICT JUDGE (COMMERCIAL)-EAST
01
139 [SH. BRIJESH KUMAR GARG,SHAHDARA 301, NEW [CS ICS (COMM)06.07.2024 [S.B.I VS. ASHOK [SURESH K|9810099445 103.09.2024
IDISTRICT JUDGE, COMMERCIAL ICOURT |(COMMERCIAL) 71/2024 [KUMAR
ICOURT [BUILDIN
G,
[KKD/DEL
[HI
ISURESHK
[UMAR@G
IMAIL.COM
01, NEW [CS [CS (COMM)[06.05.2024 _ [5.5.G. PHARMA PVT _ |PRAVER S]9868262721 4.09.2024
ICOURT |(COMMERCIAL) [269/2024 [LTD. VS. RAJESH
[BUILDIN [KUMAR
G,
[KKD/DEL
[HI
[INFO@IN
[DIANTM.C
JOM
01, NEW [CS ICS (COMM)05.04.2024 PAMMU & KASHMIR |[UZMA ASH9873029772 [12.09.2024
ICOURT |[(COMMERCIAL) |217/2024 S. ATUL SHARMA
[BUILDIN
G,
[KKD/DEL
[HI
[RAUZLEG
JAL@GMAI
IL.COM
1301, NEW [CS ICS (COMM)15.04.2024 ISHAL SHARMA VS. [KAUSHIK (9654713565 9.09.2024
ICOURT COMMERCIAL) [234/2024 UBARAK HUSSAIN |[CHETTER
[BUILDIN VEE
G,
[KKD/DEL
[HI
[KAUSHIK1
1l @GMAIL.
ICOM
1301, NEW [CS ICS (COMM)04.06.2024 [P.P. TEXOFAB PVT. ISANJEEV 19711198990 [24.09.2024
ICOURT COMMERCIAL) [333/2024 [LTD.VS.M/SM SN
[BUILDIN IGARMENTS
G,
[KKD/DEL
[HI
ISKSDWAL
I32@GMAI
L.COM
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1301, NEW [CS ICS (COMM)29.08.2024 [PANKAJ SACHDEVA 9650677902 [24.09.2024
ICOURT COMMERCIAL) W52/24 S. DEEPAK GOYAL
[BUILDIN
G,
[KKD/DEL
[HI
JADV.SIDH
JANTADHI
INGRA@G
IMAIL.COM
4o [MS. KIRAN BANSAL, DISTRICTSHAHDARA [ROOM NOCOMMERCIAL ICS COMM|30-08-2024 [YOGESH VS AJIT IGAURAV S| 9811695953 23.09.2024
WUDGE, (COMMERCIAL COURT) ICIVIL U54/2024 [KUMAR
ASHISTG
JAURAV.07
[@GMAIL.C|
JOM
[ROOM NOCOMMERCIAL ICS COMM]|30-08-2024 [VIMLESH VS AJIT KUMIGAURAV S 9811695953 23.09.2024
ICIVIL l53/2024
'ASHISTG
JAURAV.07
[@GMAIL.C|
JOM
[ROOM NOCOMMERCIAL ICS COMM]|30-10-2023 IAKHILESH MATHUR |ABHISHEK 9650696019 30.09.2024
ICIVIL I550/2023 VS M/S NITYA
[ELECTROCONTROLS
[PRIVATE LIMITED
IJAND ORS
[TYAGIABH
[lo25@GM
JAIL.COM
JROOM NOCOMMERCIAL ICS COMM]|28-03-2024 JANIL PITTI VS M/S D.S.|KUSHAGH 9999448797 30.09.2024
ICIVIL 199/2024
JASGUSGC
IGIYGAB@
JAJASSICU
JATE.IRD.I
IN
41 [SH. SURENDER S. RATHI INIL
W2 [SH. PAWAN KUMAR MATTO DJ| INIL
I(COMM-o04)
kU3 [MS. PREETI AGARWAL GUPTA,NORTH- INIL
IDISTRICT JUDGE, (COMMERCIALWEST
ICOURT)




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N
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PROCESS

ISH.VINOD YADAV

WEST

K5 [SH. GORAKH NATH PANDEY,NORTH INIL
IDISTRICT JUDGE (COMMERCIAL)

k6 [SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
WUDGE (COMMERCIAL) WEST

l47 MS. SAVITA RAO, DISTRICT| INTL,
UDUGE, COMMERCIAL COURT-
02/SH. VIKAS DHULL, DISTRICT]
UUDGE, COMMERCIAL COURT.

48 [SH. RAKESH SYAL, DISTRICT] INIL
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT]
WUDGE, COMMERCIAL COURT-03

4o [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 [WEST

[TOTAL 97
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